
1-6

7-8

9-11

12-13

14-15

16

226



1227



2228



3229



4230



5231



6232



7
Annexure R-6/1

233



8234



9

Annexure R-6/2

235



10236



11237



12
Annexure R-6/3

238

User
Whitenew



13239



14

Annexure R-6/4

240



15241



1

Rajesh Kumar

From: Rajesh Kumar
Sent: Tuesday, February 24, 2026 4:56 PM
To: 'pccf-up@nic.in'; 'cwlwup@gmail.com'; 'ms@uppcb.in'; 'ccfeco@gmail.com'; 

'upstatebiodiversityboard@gmail.com'; 'rowestup@nhai.org'
Subject: RE: Advance Service of Reply in the matter of Misc Appl No.68/2025 in Original 

Application No. 117/2024 News item titled "Nawabganj Bird Sanctuary Not (bird’s) 
paradise lost yet but solace becoming a causality" appearing in The Hindustan 
Times dated 25.12

Dear Sir, 
 
Please find attached herewith the Reply on behalf of Respondent No.6/NHAI, being filed in the subject 
matter. The same can be downloaded from the Dropbox link given below- 
https://www.dropbox.com/scl/fi/dqrxkn3kp32rs8usk48r3/Final-
Reply.pdf?rlkey=kg72xzs0adysv0pjrfh9nbj45&dl=0 

   
Kindly accept the same as advance service. 
 

Best Regards, 

Rajesh  | Executive Assistant 
 

 
 
T: +91 (11) 4747 1414 | D: +91 (11) 4747 1426 
  
P – 24 Green Park Ext., New Delhi 110 016 INDIA 
  
New Delhi | Bengaluru | Hyderabad 
  
Visit our blog | FAQs on India Business Laws 
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